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He further said:

He told the Legislative Assembly that
both, the prime minister and the then
railway minister T. A. Pai had openly
talked of these projects. In fact while on a
tour of scarcity areas, the prime minister
had announced on January 7 at Achegaon
in Sholapur district that the centre had
taken a decision to undertake the Konkan
railway and three other railway projects in
Mabharashtra.

This was stated by the Prime Minister. Now |
will draw your attention to the utter
irresponsible statement made by Shri Baliga,
Chairman of the Railway Board, who says
that the Railway Board was not aware of the
Prime Minister's announcement of these
projects. I take very strong exception to the
utterances of Shri Baliga who has stated that
he has not read that at all whereas Shri T. A.
Pai, the then Railway Minister, had already
initiated discussion. I want to draw the
attention of the Prime Minister to this through
you and the Minister of Parliamentary Affairs
so that proper steps will be taken to take up
these railway lines which were already
announced by the Prime Minister. Otherwise,
it will reflect very badly on the administration
of the Government.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
WORKS AND HOUSING (SHRI OM
MEHTA): I would request the hon. Member
that instead of referring to the Statement made
by Shri Baliga, he should refer to the speech
of the hon. Railway Minister which he made
on the floor of the House and particularly to
paragraph 41 in which he said: "I intend to
discuss with my colleagues, the Finance and
Planning Ministers, how we can initiate new
railway projects and new lines upto 60
kilometers".

SHRI A. G.
does it mean?

KULKARNI: What
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SHRI OM MEHTA: I am sure that the hon.
Railway Minister will make a statement in the
near future—most probably on Monday—
about all these things.

SHRI CHANDRA SHEKHAR (Ut-tar
Pradesh): I did not want to speak. What Shri
Om Mehta has said makes the matter worse.
In spite of the speech of the Railway Minis-
ter—Shri Baliga, or whoever he is, I do not
know who he is—the Railway Board
Chairman publicly makes a statement that he
does not know anything about the assurance
given by the Prime Minister. It is a very
agonising situation. I do not know whether the
policies are guided by the Pirme Minister, or
Shri Lalit Narayan Mishra or the Railway
Board Chairman. Is he a super-Minister? I
think the Railway Minister should make a
statement on this. How can a Railway Board
Chairman make a public statement against the
statement of the Prime Minister or the
Railway Minister? It is a question of decorum
and decency and there must be some method
of functioning in the Government and it is a
matter of procedure and if these matters are
not settled, I don't think that this Government
would be going in the right direction.
Mr.Deputy Chairman, we would like to have a
clarification as to on what authority the
Chairman of the Railway Board made this
statement.

SHRI BALACHANDRA MENON
(Kerala): Yes, Sir, this must be made clear.

MR. DEPUTY CHAIRMAN: All right.
Now, let us take up the Resolution.

RESOLUTION RE SETTING UP A
NATIONAL POWER FUEL AND
FEEDSTOCK PLANNING BoiiSD IN
THE STATES AND AT THE CENTRE

SHRI MAQSOOD ALl KHAN
(Mysore). Sir, I beg to move:
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[Shri Magsood Ali Khan.]

"That this House, being deeply concerned at
the present shortage of fuel and power in the
country, which has resulted in serious setback
to the industrial, agricultural and transport
development, recommends that the Central
Government may set up a National Power,
Fuel and Feedstock Planning Board to co-
ordinate the studies and efforts of different
agencies working in this field at different
levels in the States and at the Centre and to
draw up a phased programme to achieve
national self-sufficiency in oil, gas, coal,
atomic and hydro-power and also to function
as an advisory body to the Cabinet."

Sir, we all know that we are passing
through a period of great power crisis in this
country now. The Report of the Irrigation &
Power Ministry for the year 1971-72 stated
that in the year 1970-71 the power condition
in the country was satisfactory excepting one
or two States here and there. But, today, Sir,
we are faced with such a situation that
everywhere there is a cry for power and we
are unable to get power. Sir, | may say that
this phenomenon is not restricted to India
only at the present juncture. In fact, in other
parts of the world, for example, in the USA,
people are undergoing an acute shortage of
power. The world magazines like the "Time"
and the "Newsweek", which were got up in
January, give us an idea of how the shortage
has occurred there also. Sir, T would request
the Government to take a realistic view of the
situation and to prepare itself for the coming
years.

So far as the present power shortage is
concerned, if I start from the South, Tamil
Nadu is a State which is renowned for its
industrial development and for its agricultural
output and very recently it has cut its power
by about 65 per cent, if I am not mistaken,
though this cut is a bit staggered in respect of
industries and in  respect of domestic
consumers.
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Mysore has a cut of 25 per cent which is
unprecedented in its history; Andhra Pradesh
has a cut of 25 per cent; West Bengal has a
cut of 15 per cent; Haryana has a cut of about
50 to 60 per cent; Punjab 40 per cent; Gujarat
25 per cent; and UP, which started with 25
per cent, is now having a cut of 40 per cent.
There are a few States which do not have any
cut whatsoever. But they are also not sure
whether they would be able to give this power
up to June or July when the monsoons sets in.

Sir, it was made out very clearly in this
House about two days back by the honourable
Minister for Irrigation and Power that the
country is passing through a power crisis and
it is not on account of any faulty planning or
mismanagement, but it is mostly on account of
shortfall in rains. We have been told, and it is
true also, that two-thirds of the country is in
the grip of drought now. The water level in
different reservoirs and in different dams has
come down to such a level that it is really
impossible for the authorities to put the same
load on the transmission lines as was possible
when the water level was up. Sir, the thing is
whether with this power crisis that we are
facing today, we will be able in the future to
tide over this difficulty. There is a section of
the population and technicians which says that
the Government was fully aware of it that a
day would come when this shortage we would
have to experience. If I may quote, certain
authorities are there. One Mr. Engineer and
one Mr. K. M. Chinap-pa, who happens to be
the Joint Managing Director of the Tata Elec-
trical Cos, are of the view that the situation
was discussed earlier, not in one meeting, but
in many meetings, but that no note was taken
of it. And then they are sceptical of our future
performance also.

Sir, as you know, we in Inida are having
power from three sources. One is thermo; the
other is hydro and the third is atomic power.
So far as
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hydro power is concerned, it is rather a
diplorable state of affairs that in different
States the hydel projects which should have
been taken up in the Fourth Plan, were not
taken up. And it is all the more deplorable to
us that so far as the north region is concerned,
right from Punjab or Gujarat up to West
Bengal, during the last 10 years, no hydel
power station could be taken up. So far as the
south is concerned, though proposals were
there, but due to lack of funds they were not
able to take them up.

Sir, I would rather go through these
statistics. During the First Plan, 1950—55>,
our investment in crores of rupees on
development of power was of the order of
about Rs. 330 crores. In the Second Plan, it
was 790 crores of rupees. I, the Third Plan, it
was Rs. 2042 crores. In- the annual plan,
1966-67, it was Rs. 2446 crores. In 1967-68 it
was Rs. 2852 crores and in 1968-69 it was Rs.
3265 crores. And during the Fourth Plan. i.e.
1969— 74, our total outlays will be of the
order of Rs. 5712 crores. The target that we
want to achieve at the end of the Fourth Five
Year Plan is 23.1 kw. Some persons have
expressed doubts about these figures. They
say, and again I quote the authority of Mr. K.
M. Chinappa, that our target of 23 million kw.
will not be reached. We are likely to achieve
about 19 million kw. So there will be a
shortage of about 4 million kw.

Apart from that, the Minister the other day
told us that so far as the planning of
generation of power in the country is
concerned, it is 60 per cent by hydel power,
and 40 per cent by thermal power stations, if
am not wrong. Sir, the question is this: How
far are we going to achieve these targets by
constructing these hydel projects and how far
will we be able to have new thermal stations
to achieve this target?

Sir, corning to thermal stations, the
consumption of coal, which is the basic factor
that determines how far
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our achievements will be there in the year for
the north eastern region, the thermal stations
consumed 9 million tonnes of coal., in the
year 1970-71. The consumption in the
western region was 15.58 million tonnes of
coal. That comes to about 24 million tonnes
during one year, i.e. 1970-71. By the end of
the Fifth Five-Year Plan, ie. 1978-79,
northern and eastern regions will consume 17
million tonnes and if the additional stations
which are envisaged are actually constructed,
it will add up by another 11 million tonnes.
The western region will consume round about
56.5 million tonnes of coal. The combined
consumption of coal for the northern, eastern
and western regions is of the order of 24
million tonnes whereas by the end of 1978-79,
the consumption will be of the order of about
73 million tonnes. That leaves us with a gap
of about 49 million tonnes. The question is
whether we will be able to produce so much
and if we produce so much, the question is
whether we will be able to transport all this
coal from the mine heads to the thermal
stations. I have been told by technicians that
to transport this additional coal, we would re-
quire parallel lines which mean: another
expenditure of thousands of crores of rupees
on the railways. So, the question is as to how
far we a” going to co-ordinate the efforts of
the Mines Ministry, Railway Ministry and
Irrigation and Power Ministry.

Sir, when I was dealing with hydro
projects, I did not mention one fact. As we
know, Bharat Heavy Electricals is the main
manufacturer of generating sets in India. We
have under Bharat Heavy Electricals Ltd., a
Heavy Electrical Equipment Plant at
Hardwar, Central Foundry and Forging Plant
at Hardwar, Heavy Switch Gear Unit at
Hyderabad and High Pressure Boiler Plant at
Trichi. To add to that we have a Heavy Engi-
neering Plant at Bhopal. From the report of
the Public Undertakings Committee, we find
that Bharat Heavy Electricals have not been
able to give us the equipment in time.
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[Shri Magsood Ali Khan.] I am reading from
the 21st Report of the Committee on Public
Undertakings, 1971-72, Summary of Recom-
mendations at page 185, in which the
Committee has recommended that:

"The Committee feel that since the
Ministry of Irrigation and Power is
responsible for the development of power
in the country according to the targets
envisaged in the Fourth Plan and since
BHEL is engaged mainly in manufacturing
machinery and equipment which are
primarily needed by the state electricity
boards and other similar organisations
engaged in generation, transmission and
distribution of power, it is essential that
there should be a close liaison between
these undertakings and a sense of
participation and involvement in the
planned development of the country. The
Committee recommends that the views of
the Ministry of Irrigation and Power may
be ascertained and the question considered
carefully from all angles with a view to
ensuring co-ordinated development of
generation, distribution and transmission of
power in the country."

Sir, this report rather points out to a very
grave fact. It seems that up till now there has
not been the desired liaison between the
Ministry of Irrigation and Power and the
Bharat Heavy Electricals. So, to have our
plants and projects commissioned in time, it
would be necessary that a very active liaison
is maintained between these manufacturing
units and the electricity undertakings. So,
while I was dealing with the cut in power in
the different States, it would be rather
sufficient on my part to say that this power
crisis has created very many problems for the
country. It is not only a shortage of power:
whevener shortage of power is experienced,
the resultant factors are too gloomy. On the
one hand we have reports that the workers,
the wage earners in many States like U.P.,
Tamil Nadu
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and Punjab have been laid off. Some States
have laid them off up to a number of about
30,000, and some up to 50,000. Apart from
this laying off, the production has been
reduced When there is a cut of power to the
extent of about 40 per cent or 60 per cent,
there would be a corresponding reduction in
production also. The result is that the country
would be faced with short supply of very
many goods.

Apart from that, about the agricultural
production, though all the States have taken
care to see that power goes to the agriculturist
whenever he needs it—I should not say
"whenever he needs it;" power should go to
the agriculturist without any cut— in certain
States there is staggered supply and in certain
other States they have been rationing. First of
all, we do not have any water from the dams.
If the energised pumps are unable to get that
quantum of energy which is needed}, I (think
our agriculture is going to suffer. So, this
power shortage has brought in its wake other
shortages also.

Today, as we standi we are having three
famines in the country—power famine, food
famine and industrial production famine—
and it is a very grave state of affairs. To what
extent the country is going to be affected by
this shortage, one would be able to assess it
only sometime in the month of June or July.
But the Minister for Irrigation and Power is
reported to have said that there would be a
resultant loss of about Rs. 1,000 crores due to
this shortage of power. It may be even more
in terms of unemployment of labour, in terms
of agricultural output. The thing is, how are
we going to tide over this difficulty?

As I said, Sir, reports are that in other parts
of the world also there is a shortage. The
U.S.A. has its own assessment. They do not
depend much upon atomic energy— they
have to depend but they say
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that. Here, Sir, 1 would crave the
indulgence of the Chair in referring to some
statistics which have been reported in the
Newsweek of January 22, 1973.  They have
assessed that oil will dwindle by the end of
the 10th year; natural gas would last till about 11
years; uranium will last for about 13  years
and  shellac  35—120 years provided the
prices are such that they are acceptable in the
market. Regarding coal, they have reserves
which will last up to about 300 years.  Such
an assessment has already been made by all
the countries of Europe excepting the U.K.
All the other States in Europe feel that it is
necessary to boost up their production of coal
but the country like France is very much
depending upon atomic power. So far as our
atomic power generation is concerned, [ may say
that it is too negligible to be mentioned
excepting  that Tarapore atomic generator that
we have.  The other atomic station that we
wanted to have in Rajasthan has not up till now
been commissioned. Excepting this power
station, we do not have any other source in the
country though in the Plan we have thought of
setting up certain atomic energy stations
in other parts of the country also.

Now, coming to the oil situation, Sir, it is
very grave there also. What we are producing
today is round abot 7 million tonnes of crude
oil at present. This is one-third of the re-
quirements of our country and naturally we
have to go in for the crude petroleum and
petroleum products and we have to look to
other countries for help.

Regarding the natural gas, though some
countries say that the geo-ther-mal gas is the
answer to such shortages but our geo-
physical surveys in India are not worth men-
tioning for the fact that they are not up to
date even today. I won't say that we have not
taken up surveys but whatever surveys we
have taken up till now are so insignificant as
to make us confident of our future reserves.
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Sir, in this state of affairs, one has to look to
certain defects in the present planning policy.
This is not the day when one should rather
indulge in mutual recriminations, one blaming
the Government and the other defending
the Government or one eulogising the
Government  and the other condemning the
Government, but we have to look into the affairs
with a very dispassionate view. If there
has been anything wrong with our planning, if
there is anything to be  achieved, proper
coordination of different agencies is necessary.
How can that be achieved? Coming to the
point of coordination in the country, we are
having different agencies for the produtcion of
power and energy. As I have just now
mentioned, we have the Oil and Natural Gas
Commission, we have the Power and Irrigation
Ministry, we have the Atomic Energy
Commission and lastly we have the Mines
Ministry. How far we have been able to
maintain direct coordination to set up our
plans or to face the programmes is the question
one would rather require an answer on that.

So far as the Atomic Power Commission is
concerned, several loopholes up till now
have been pointed out. The first one starts,
as I have menioned earlier, about the
time schedule to be kept by the Power
and Irrigation Ministry.  Sir, the
second thing that has to be looked into is
and which is a general complaint is that there
has been a gap between the quantum of
recording of the energy produced and the
energy sold. The first thing that we come

across is the point where energy is
generated.  The second  thing is
where it is transmitted; thirdly, where

it is transformed and lastly where it is
actually sold. The distance among all these
is such that it has to  be duly covered. Iam
told the losses on transformation so far as U.P.
is concerned are of the order of about 25
per cent. If that is true of U.P., it may be
true of other
States also. Then there is **»n-uti-
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[Shri Magsood Ali Khan.] lisation and
theft of energy. All these things will have to
be looked into.

As 1 have earlier said, the generating sets
that we have in some of the power stations
have not been fitted

because the construction has 1 p.M.
not been completed there. It

is unfortunate. Had there been any
coordination between the manufacturers and
the Irrigation and Power Ministry these
generating sets would have been shifted from
the States where they could not be used and
put elsewhere where they could have been
commissioned earlier.

MR. DEPUTY CHAIRMAN: Mr. Khan,
will you continue after lunch? You will have
another five or ten minutes.

SHRI MAQSOOD ALI KHAN: Yes.

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2.30 Y.x.

The House then adjourned for
lunch at one minute past one of the
clock.

The House reassembled after lunch at half
past two of the clock, MR. DEPUTY CHAIRMAN
in the Chair.

SHRI MAQSOOD ALI KHAN: Mr.
Deputy Chairman, Sir, while narrating some
of the defects that are very much current in
the generating machinery I made a reference
to some of them but I would like to refer to
two or three aspects of it. When I said that
there should be complete coordination
between the Mines Ministry and the
generating unit authorities one fact that has
come ;o0 our notice is that at some of the
thermal stations because wrong type )f coal
was used they have worn out before their
time. For example I will ust quote one
instance. In Orissa he Rs. 30 crore project is
there which
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has been constructed with American
assistance five years back with a capacity of
65.5 mw. It is the Talcher thermal station.
Because sub-standard coal was used for the
pulverisers, the result was that the blades of
the pulverisers wore out and the machinery
remained idle. That is the case with most of
the other thermal stations. When an enquiry
was made by the Government regardieng
some of the thermal stations remaining idle, it
Was found that they were unable to work,
When a reference was made to the
manufacturers who constructed the boilers,
they said that a particular grade of coal was
required and because sub-standard coal was
used its life was over. So, co-ordination
should always be there. I think now that the
coal-mines have been nationalised by the
Government there will not be any difficulty in
giving all these thermal stations the right, type
of coal so as to see that the thermal stations
work not only to their capacity but also their
life is prolonged.

There are certain instances where the
installed capacity is greater, but the actual
output is less. U.P. has an installed capacity of
1572 mw, but the utilisation is only 38 per
cent. Now, the 38 per cent utilisation is there
because the transmission lines have not been
laid. As everyone knows, whatever be the cost
of generation of power, several times that cost
will have to be incurred on the transmission of
the power to the destination. So, the Planning
Commission or the Government will have to
be very careful while distributing power to the
destination. Unless they incur the expenditure
that is required, it is no use generating power.
I take advantage of the presence of the hon.
Minister of Irrigation and Power and I would
request him on behalf of this House that the
generation of power may be considered in the
light of distribution and transmission of
power. Otherwise, mere generation is of no
use. The different departments, in their efforts
to have ample feedstocks for the consumers,
are not
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co-ordinating properly. I would just refer to
one example. During the past two or three
months the demand for oil has been too great.
For example, in Haryana and Punjab, as they
could not get power from Bhakra-Nangal,
they have had to switch over to generating
sets. The result is there was a considerable
demand for oil and the demand for oil has
shot up to such an extent that, I think, the
Ministry of Petroleum will not be able to cope
with it. If we take the industrial growth of
other countries, for example, Japan, it is
reported that the present consumption of
Japan is 300 million tonnes and it will soar up
to 600 million tonnes within ten years. So,
also in the case of Russia and Germany. The
demand for oil is going to be doubled in the
next ten years. Our industrial growth is such
that our demand for power or electricity is to
the tune of 12 per cent. Some experts put it at
12.5 per cent. Even granting that it is 12 per
cent, I do not know whether we will be able to
generate and distribute that power to the
consumer.

Coming to another point, many technicians
have said this. Our Minister-in-charge of
Irrigation and Power himself is a technician
and if I say anything to him, it would be— to
use rather an Indianised version of carrying
coal to Newcastle—like carrying water to the
Ganga and the Jumna. Anyhow, I would like
to mention that the experts have said that the
shortfall in the generation of power is due to
the scarcity of expertise and the failure of the
administration to put the plans through. So far
as the technical expertise is concerned, I
would request the Minister to put on the job
so many of our retired officers who have
worked in the different Electricity Boards and
who have conducted electrical surveys. I think
there are in this country very many persons
whose services can be utilised at this hour and
their special knowledge can be made use of.
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The last point that I would like to mention
is this. I would be rather failing in my duty if I
do not acknowledge my debt to the Malaviya
Committee's Report. Actually, this idea that I
have put forward before the honourable House
has taken from that Report on Oil and Natural
Gats Commission. Though the scope of it was
very much limited and they wanted to restrict
it to the ONGC, the Atomic Energy
Commission and, to a certain extent, to the
Coal Ministry, I thought that in the present
circumstances of the country the scope can be
got enlarged so as to cover the Irrigation and
Power Ministry also. In this connection, I
simply want to say that so far as coordination
is concerned, even today we are having the
Planning Commission; within the Irrigation
and Power Ministry, we have the Central
Electricity Authority. But this Authority does
not have that jurisdiction which they should
have. It is simply a body, I should say, which
assists the Irrigation and Power Ministry to a
certain extent. They have the Directorate of
Power Survey which has conducted about five
plans and they are at the sixth plan. Apart
from that, very recently the Prime Minister
was pleased to appoint a Committee called the
Steering Committee on Power which has been
functioning for the last three or four months.
And within the Coal Ministry we have the
Task Force on the Utilisation of Coal, we have
the Fuel Plan Committee also. But all these
Committees are working within their spheres
and there is no authority to coordinate the
efforts of one with the other.

I would not like to go into the details of the
figures given. But there is a variance of
figures as envisaged by the Planning Ministry
and the Coal Ministry and by the Oil
Ministry. The figures are at variance with one
another. But anyhow, it is not such an
important matter. But what I would like to
impress upon the Government is that these
efforts will have to be coordinated.
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[Shri Magsood Ali Khan.] Another thing that
has come to our notice ii that there are many
agencies that are functioning for the generation
of power in the different States. There should
be one common agency because too many
agencies, sometimes, are not able to deliver
the goods properly. For example, in West
Bengal, we are having about five agencies
which are distributing power to  West
Bengal. There is the Damodar Valley Authority,
there are other agencies also.  So, my case
before the Government is that these several
power generating units should be dealt with by
one authority. For example, in Mysore we have
got the Sharavati Valley Project, there is the
Tungabhadra  Generating  Station and we
have also the Sivasamudram Power Station.
All these sell power +0 the Electricity Board.
And the State Electricity Board is the
final authority that sells power to the State. So,
in this way you will be able to coordinate the
efforts of these power generating units and even
the planning units.  Especially, that is the
need of the hour. If this is done, it will go a
long way in making our country self-sufficient
in power and in drawing up a phased
programme which will be in the interests of the
agriculturists, in the interests of the industries
and also in the interests of the transport people;
though on transport I have not said
anything, it is obvious that transport has to
depend ultimately on oil and gas.

Sir, I have done.
The question was proposed

SHRI V. V. SWAMINATHAN (Tamil
Nadu): Mr. Deputy Chairman, Sir, as a
Member belonging to the D.M.K. Party
coming from Tamil Nadu whole-heartedly
welcome the Resolution because there is
power crisis not only in one or two States, we
are facing power crisis in almost all the States.
Besides facing food famine we are now facing
the worst power famine. Some two days ago
an urgent Calling Attention Motion was given
calling the attention of the
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Government to the power crisis in the country.
Replying to that Calling Attention' the
Minister of Irrigation and Power gave the
reasons why there is power crisis in this
country. He said there is failure of rain and
also reduced generation of power in the
thermal power stations and atomic power
plants. We usually get the stereotyped reply
that there is failure of monsoon or there is
failure of rain, there is no water in the dams
and, therefore, there is failure of power. This
time in the reply given by the Minister of
Power and Irrigation it was stated that there is
reduced generation of power in the atomic
power plants and thermal power stations.
What is the reason for reduced generation of
power in the atomic power plant and the
thermal power plants?

As far as Tamil Nadu is concerned, the
other day the Minister of Irrigation and Power
said that this is the only State which has the
optimum capacity for production of power.
But then why enough power is not produced in
those plants especially in the Ennore and
Neyveli thermal plants? In the Neyveli plant
the maximum capacity is 600 MW but it does
not produce even 1/4th of the capacity of the
plant. Why even the Ennore plant does not
produce the maximum capacity? It is for the
Minister to reply. Replying about the atomic
power plant in Tarapore, the Minister said that
there had been shut-downs and lower
production of power due to the need for
replacement of fuel rods. But due to similar
inadequate stock of I.D. fans and trouble in
cooling system, things which can be easily
rectified by technicians, plants are not
producing the maximum capacity which they
are commissioned for.

With reference to optimum performance of
power plants about the private Tata power
plant at Trombay, our Minister has paid very
glowing tributes to the industry. He said this
is the most scientifically run plant in
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the whole country which is thoroughly
modernised and rehabilitated. If the Minister
is of the opinion that a privately run concern
can produce the maximum capacity per hour,
namely, 5,800 MW per hour which is a record
for the whole country—it is a record even
when we compare it with Japan which does
not even produce so much—how is it that the
Government -run companies in the public
sector are not able to produce that much? The
answer is given by Tata in one of his address.
He says that the optimum performance is
possible by adopting not only the latest equip-
ment and design in operation but also by
adopting the latest control techniques that
minimise wastage in transmission. We are
told that not only we are incurring huge loss
of Rs 2500 crores in industry and exports due
to non-production of power but also in
transmission and distribution system in our
country. We are losing Rs. 160 crores every
year. So we are not only not producing
enough but we are losing to the tune of Rs.
160 crores by way of transmission losses. This
can be cured by adopting latest control
techniques used by advanced countries. At
present,, the loss in transmission is estimated
to be 19 per cent. This must be reduced to the
minimum of 5 per cent, by importing power
capacitors. Then the Minister for Irrigation
and Power said that the reason for the power
crisis in Tamil Nadu is that Kerala, which was
supplying 10 lakh units every day, is not
supplying it nowadays. Why? The answer is
given by the Minister himself. The reason is,
in Kerala also there is a power crisis. They are
not able to get enough production of power to
supply to Tamil Nadu. What is the reason? If
the Idikki project had been sanctioned earlier,
this power crisis would not have developed in
Kerala. So, like this in all States they send
some plans or projects, but their requests are
not immediately responded to. I want to
accuse the Central Government of not
grasping the magnitude and seriousness of the
problem. They have not  responded to the
requests
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of almost all the States. They are net serious
about power production. I venture to say the
Centre is late responding' or 'never
responding'. But they always say that we
should have the twin objectives of the Fifth
Five Year Plan: one is achievement of self-
reliance and the other is removal of poverty.
Now removal of poverty or self-reliance
cannot be achieved without solving the
problem of power crisis. A nation's progress
and prosperity is measured nowadays by the
consumption of power in the country. This is
the barometer for measuring the progress of a
country nowadays, namely, by the consump-
tion made as a whole nation and consumption
per head. Now, in our country power is
needed not only for running industries but
also to electrify villages. Haryana, Punjab and
Tamil Nadu are the few States which have
electrified almost all the villages in the State.
Rural electrification is a Plan scheme and the
Central Government also says that the States
must take up rural electrification. We have
done it. I am told that there are 24,000 Harijan
colonies in Tamil Nadu and we have
electrified almost all the colonies in Tamil
Nadu. Are we to be punished for this? It is for
the Central Government to think seriously
about the request of each State. First we must
improve production They should not hesitate
to import machinery from abroad, if
necessary. They must first think of improving
production in Neyveli, For that, they should
not hesitate to import machines even from
West Germany because on the previous
occasion they have imported machines from
West Germany. In Tamil Nadu there is heavy
revenue loss to the Government. Almost all
the municipalities which depend for their
nearly 50 per cent of income on the tax given
by the cinema houses are facing financial
instability. They are not deriving it now. "The
Hindu" has reported that even in hospitals and
nursing homes, only 10 per cent of oxygen, a
life-saver, is maintained because of the power
crisis. This- has affected not only
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[Shri V. V. Swaminathan] the large-scale
and small-scale industries, but also the supply
of oxygen in Tamil Nadu. So, they must think
of getting the required machinery from West
Germany by plane. Besides that, the Minister
has said that in U.P., as an emergency mea-
sure, they are thinking of getting two or three
200 MW diesel electric sets which can be
erected in 18 months and also some gas
turbines, I would request the Minister to be
kind enough to sanction two or three such
machines to Tamil Nadu, at least to solve the
oxygen supply problem in hospitals and
nursing homes.

The Ministry knows that our demand for
power is growing. But the Planing
Commission even in the Fifth Five-Year Flan
Approach document is not able to assure the
Members of Parliament that they will be able
to meet the demand of power. They have said
that the shortage in the Fourth Plan would be
nearly 2 to 2:5 million KW. Now, the Ministry
must shed its prejudice and bias against
thermal plants. There is no other go. Virtually
all the hydel resources have been exhausted in
Tamil Nadu. We have naturally to think of
thermal plants. Now the Resolution also talks
about co-ordination or interlinking of grids
between one State and another. That is
possible. But before it is made, you must
make each State independent or at least less
dependent on other States, The Minister
should not feel that his State or that State is
not prepared to share with or transmit
electricity to other States. Unless every State
is made independent or less dependent on
others, they will not easily come together.
Before making each State “independent we
are trying to have grids on zonal basis or
national basis. We must try to set up plants in
proper places. For instance, there are the
mighty rivers, the Godavari and the Krishna.
You have natural huge resources with
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in Andhra
The

potentialities for hydel power
but it is tapped only up to " 7 per cent.
rest of the resources now are not tapped. [ am
told there are 4000 million tons of coal poten-
tial in Andhra and you can set up a super
thermal plant in ~ Andhra. If you have a
thermal plant in Andhra and the maximum
power is tapped from the hydel project and
super thermal project to be setup in
Andhra, and if the Idikkj project in Kerala and
the Sharavati project in Mysore are
commissioned soon there will be a lot of
surplus power which can be shared among the
States  in the south.  You must first set
up thermal plants spread all over the
country.  You should not say a
thermal plant is costly. We know it is costly.
Even though it is  costly, there is no other go.
So we must have thermal plants. [
suggest to Government to do research on how
to harness some solar energy, some tidal power,
in coastal areas.  They can also produce
current from geo-ther-mal heat of the earth.
We have to supply power even to remote
corners.  We have potentialities to explore
possibilities of meeting regional demands
simultaneously  from such small systems.
So it is high time that the Ministry do
research on this. Such pioneer projects must be
encouraged and developed. Attention must
be concentrated on such systems to meet
regional demands. Then, the country
knows, the Ministry knows, there is a
frequent failure of monsoon and rain in major
States in India which depend upon
hydel power. We are made to face power
crisis and the ~ Governmentis  not prepared
to come forward with thermal power projects.
The  Minister said on 20th that coal pit-head
power stations had to be very big and the
Government was thinking of setting up big
power stations, two in Madhya Pradesh near
coal pit-heads, one or two in Bengal and
Bihar and one in Andhra Pradesh and one in
Mabharashtra, all in the Sixth Five-Year
Plan. We are now only in the Approach to
the Fifth Five-Year Plare
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which means these projects will be
taken up only after five or six years
hence. I  request the  Government
that these projects should be sanc
tioned in the Fifth Five-Year Plan
itself; there is no other alternative.
You must set up the thermal plants
immediately and, if necessary, get the
machinery even from foreign coun
tries. We should  modernise our
machinery and rehabilitate our
plants. We  must get the latest
equipment, the latest designs  for
erection and power capacitors also,
because we are losing now in trans
mission and we should not feel shy

of getting machinery from outside.
We are thinking of achieving the
maximum  production. Maximum
production is not possible  without

getting the latest type of machinery.
We were saying that we should not
get foreign assistance in tapping oil.
But now we have relaxed that condi

tion and we have invited
the Japanese to explore
offshore areas for oil. If

only this theory of ours had been relaxed
some ten years ago, we would have saved
serval crores of rupees of foreign exchange.
So it is high time for the Government to get
foreign machinery and to modernise our
plants with the latest equipment and controls.
Why is the 3 P.M. Governmelnt  not
sanctioning

it immediately? I want to point out
to the hon. Minister that something has gone
wrong somewhere. Is it in the Planning
Commission? If not, there is something wrong
with the decision making machinery. If there
is something wrong at that level, then I would
request the hon. Minister to institute a new
decision making apparatus. If that apparatus is
not ready and if the power crisis is not solved,
then the twin objectives of self-reliance and
removal of poverty cannot be fulfilled. You
should not hesitate to change the decision
making process. If necessary, the Central
Water and Power Commission and eother
similar organisations should be changed. I
am not Warning the
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Central Government because this is a national
crisis throughout India. But sometimes
attempts are made to make political capital
out of that, Political exploitation andl political
black-mailing should be avoided. I hear that
on the 26th of this month some of the
Ministers are going to perform Dharna in
front of the Legislative Assembly at Madras. |
think Government should show sympathy
towards the States. The unfortunate occasion
should not be used for political blackmailing.
I would request the hon. Minister to improve
power generation by taking immediate and
suitable short-term and long-term measures.
Let us move from the age of anxiety to the
age of accomplishments.

SHRI V. B. SINGH (Uttar Pradesh): Sir, I
entirely support the motive and laudable
purpose with which this Resolution has been
moved. In fact today there are three
Resolutions before the House. Only one haa
come up for formal discussion. In fact all the
three are interrelated in the sense that all the
three in one way or the other demand that
there should be more power with the Central
Government for the co-ordination of various
activities especially relating to the com-
modities and services that are in short supply.
This power of coordination should be inter-
Ministerial, inter-State. This is the ad-
ministrative reform needed.

Regarding power, I may be permitted to
say that if you look into the distribution and
generation of power that is taking place in the
country today, it undermines the authority of
the Constitution. The preamble to our
Constitution says:

"We, the people of India, having solemnly
resolved to constitute India into a Sovereign
Democratic Republic and to secure to all its
citizens, Justice, social, economic and politi-
cal, Liberty of thought, expression, belief,
faith and worship; Equality of status and of
opportunity, etc." I underline the phrase "to
all its citi-
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[Shri V. B. Singh], zens". Let us see
whether in the matter of power generation and
distribution all of us are getting equal
opportunities. I come from a State where from
8 AM. to 6.30 P.M. there is no supply of power.
The laboratories in schools, colleges and uni-
versities are not working. I am not talking of
cinema houses. The limited industrial capacity
of the State is crippled. Even agriculturists are
not getting power to the full. One of the
statements made in the document on
Economic Survey for 1972-73 is that we
should reduce our dependence on rain.
Against this background, I would suggest that
what is necessary is to discuss the causes of
the long-term shortage of power in the coun-
try. This year is an exceptional year because
of the failure of rains, drought conditions, etc.
But the fact is that we have not done well to
have more power-generating capacity, that is,
production of more power-generating
machinery in the country in anticipation of the
demands in agricultural and non-agricultural
sectors. Therefore, what is necessary is that
the power that would be needed and
demanded within the next ten or twenty years
must be well estimated and more generating
sets must be installed than what was
visualised during the previous Plans so that
the long-term power shortage may be reduced.

Sir, there are certain problems which can
be solved in a better way. For example, it has
been stated here that the cost of generation is
not as high as the cost of distribution because
of the non-availability of lines, etc. In a big
industrialised country like the Soviet Union,
Sir, I have seen that for the transmission of
power they are not using iron poles because
they say, iron is costly and iron is scarce and
therefore they are using logs. We have our
Forest Research Institute in Dehr, Dun. Why
can't they suggest such methods so that
wooden poles can be used for transmission
of power from one
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place to another and the cost of distribution
reduced? Such research work should be
undertaken so that the cost of distribution is
drastically-reduced.

Then, Sir, there is the problem of leakages.
In certain cities like Baroda or Poona, in the
night the small-scale industrialists just put a
wire on the main line and draw power for their
use. This has been proved in a number of
surveys conducted. Similar things are
happening even in the interior areas in the
country-Then, theft of copper wires has be-
come so common that special police squads
are being appointed only to, I should say, if
not encourage, at least connive at such
activities indulged in by the gangs. They are
stealing cars for stealing copper wires from
the university quarters. It happened in
Lucknow. A professor's car was stolen, stolen
copper wires were leoaded in the car and the
car was later abandoned about 200 miles away
from Lucknow on the road to Delhi. This goes
on. Sir. The basic problems are more
generation, better distribution and cost
reduction. Now, Sir, these are technical details
and I am not competent to suggest that
scheme 'A' h less costly than scheme 'B' and
so on. But what i; required is better co-
ordination between the various agencies that
are generating power.

Sir, we are all the citizens of India. But
when it comes to the distribution of water
from the rivers in India, because the rivers ar,
sources of hydro-electric power, we ar. not
Indians. Then we do not say "mother Ganges'
or "mother Godavari" or "mother Jamuna",
but we say that this river belongs to this or
that State and we get divided amongst our-
selves. It is high tim, that the entire power
resources in the country are declared to be
Central subject so that the States do not in any
way come in th, way of having a centralised
national grid of power along ith the othe,
things that I have mentioned.
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Having said that I would say that there is
no need for any separate agency or committee
when these chang.es ar, made. There is no
dearth of committees. There is no dearth of
agencies. The hon. Member moving the
Resolution himself has recounted that these
ar, there. We can simply bring it to the notice
of the Minister concerned that he may kindly
see that these agencies can be coordinated,
how th, national resources of the country can
be centralized, and during the period of
emergency, if it is necessary, we can take
shelter of Article 249 of th, Constitution. I
will read out Article 249 of the Constitution;

"Notwithstanding anything in this
foregoing provisions of this Chapter, if the
Council of States has declared by resolution
supported by not less than two-thirds of the
members present and voting that it is
necessary or expedient in the national
interest that Parliament should make laws
with respect to any matter enumerated in
the State List specified in the resolution it
shall be lawful for Parliament to make laws
for the whole or any part of the territory of
India with respect to that matter while the
resolution remains in force."

Therefore, this House is fully competent in
this period of national emergency arising out
of shortage of power to see that as summer is
approaching nearer, our citizens are not put to
further hardships and difficulties than they
have been put to so far, because in case
electric supply is mad, from 8 o'clock to 6-30
in the evening, people in northern India will
be put to a great difficulty; the farmers will
not be able to produce grain; and the
industries will also not be able to produce
more. And we will have to go from one corner
to the other corner of the world with a
begging bowl to avoid these calamities of a
national magnitude. It is necessary that the
Minister concerned takes up the matter
seriously—at any
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rate, more seriously than hitherto, so that
these hardships may be avoided.

MR. DEPUTY CHAIRMAN: Mr.
Lakshmana Gowda.

SHRI U. K. LAKSHMANA GOWDA
(Mysore): Mr. Deputy Chairman, Sir, I
welcome this Resolution brought by my
friend, Shri Magsood Ali Khan. The House is
really thankful to him for having focussed
attention to this crucial problem which has
arisen in our country, particularly this year.

So far as the details are concerned, my
friend, Mr. Magsood Ali Khan, in his brilliant
speech has mode a complete analysis of the
case for setting up an organization, as he has
put it here, "National Power, Fuel and
Feedstock Planning Board to coordinate the
studies and efforts of different agencies
working in this field at different bevels in the
States and t the Centre and to draw up a
phased programme lo achieve national self-
sufficiency in oil gas, coal atomic and
hydropower...."

Sir, this iy the crucial point. He has
enumerated in his speech the difficulties
which we are facing at present. Sir, it is not,
as it yas stated a little later, ag if this thing
took us by surprise. But this problem has been
facing this country and the authorities were
quite aware of it. A reference was made to the
Malaviya Commission's Report, from which
my hon. friend has taken certain items for
bringing in this Resolution. It was focussed at
that time. Sir, I still remember, about two or
three years ago my friend Mr. Krisha Kant
had organized a seminar here in which the late
Dr. Sarabhai participated, where he elaborated
this particular position of our dependence on
hydel power to a greater extent than
necessary, particularly in view of the fact that
this country is prone to drought every few
years. Sir, this has now come true. Sir, almost
every State, and the States in South India,
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[Shri M. K. Lakshmana Gowda] which
paraded their production and electricity, like
the State of Mysof* which not only had
attained a sort of self-sufficiency but was also
in a position to supply power to other
States, is facing acut, shortage and difficulty,
NOW, as a result of this drought condition,
the power situation in Mysor, is very
acute. The Mysore State Government was
inviting people from other States to come and
start industries and  promising them supply
of power at lower rates and in plenty. People
who came ther, for setting up industries are
facing difficulties. My friend, Mr. Swamina-
than, has detailed the difficulties in the State
of Tamil Nadu which is one of th, worst-
affected States with re-gar® to the supply of
electric power. Likewise, everyday we read
about other States.  Our Principal agriculture
producing States are suffering for want of
power. This is a matter of national importance
as my friend has stated and it is very
necessary that the Central Government takes up
this matter with great urgency. This is not a
new thing. Ours is a country in which we
have always been depending or the
vagaries of monsoon for the generation of
power and we know what the vaogaries of mon-
soon have done to our country.

Now the economic survey which was
released yesterday puts u, a very grim picture
of economic position in this country for all
sectors, whether agricultural or industrial.
Industrial growth has come down. It was very
poor in 1970-71. The economic survey says
that unles; we come up to 7 or 8 per cent, we
would not be in a position to hold the
economy and I am doubtful of that with parti-
cular reference to the shortage of power.

Sir, in agriculture, we have gone down
from 108 million tonnes to 102 million
tonnes. We propose to raise it to 112 million
tonnes. How are we going to achieve it? The
main inputs for agricultural production are
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irrigation and fertilisers.  If there is a shortage
of electricity, crude oil and diesel oil, then
most of our naptha based fertiliser factories
will also face difficulties and that will be an
additional burden for th, projected increase in
agricultural ~ production. As a result of this,
our dependence on foreign  exchange s
ever-increasing. We are already facing the
shortage of foreign exchange. Our foreign
debt burden has increased and now  we have
to import foodstuffs, fertilisers, steel and
everything. One can only think of the difficult
days ahead.

Sir, this resolution has been brought
forward at a very opportune time ah3 I am
sure the entire House will support what has
been suggested by my friend.

Sir, there have been specific difficulties for
different  States. @~ My  friend,  Shri
Swaminathan, narrated the difficulties of
hydro-electric projects or thermal projects yi
his own State. Mysore is one of the States
where there is a bigger scope for hydroelectric
projects. We kn&w th, past controversies
about many of the irrigation and hydro-
electric projects which have not been
completed. It was because of many
controversies which had arisen between the
States and States and the States and the
Centre.

Sir, I am particularly interested in the
setting up of this National Power, Fuel and
Feedstock Planning Board so that the
difficulties which might arise between the
States and States and the States and Centre
could be handled by one agency. It will do
away with many of the difficulties arising out
of the present centre-state relationship.

Sir, then there is the Idikki project which
had an unfortunate tale. My friend, Shri
Balachandra Menon has been saying, that it is
nearing completion. It was such a great hope
to
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the Kerala people. But for various reasons it
was delayed.

Sir, if we take th, States in the North,
Haryana was one of the States which
proclaimed that every village in the State has
been electrified. But where is the powe; to
giv, light to the villages. The projects are
there, of course. Everybody, every State
wants to electrify the rural areas, the villages
and supply power for agriculture and
industries, but here, power generation itself—
either thermal power or electric power or
power from coal—is in deficiency and these
things will remain only as schemes on paper
implementation part of it will be a difficult
one.

So far as coal is concerned, we are facing
difficulties there as well, and it is said that the
generation of power from coal is an expensive
one. It is there that we have to think of our
research, and I do not think there is any lack
of experts in this country. In power
generation—either hydroelectric or
otherwise—we have got enough expertise and
it is only a question of utilising it.

Now, coming to transport, we are facing
difficulties there because transport in this
country also requires power from one of these
three sources—coal, electricity and diesel.
And it is well known that this" country is
acutely short of diesel oil and we have to
depend on other countries in addition to what
we get from our own production. A my hon.
friend has pointed out, as in the case at Japan,
in every developing country the demand on
diesel oil is going™ t, be very severe and
actute and in this country, if we do not find
alternatives, it is going to be an extremely
difficult and critical situation.

This Resolution has been brought Up at an
opportune time and I congratulate my hon.
friend for having brought it up. I fully support
this Resolution.
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SHRI YASHPAL KAPUR (Uttar Pradesh):
Sir, I congratulate my colleague for bringing
up this Resolution because, as other friends
have pointed out and as everybody knows,
today there is a national crisis not only in the
generation of power but also the other sources
of fuel. Power and fuel are derived from
hydro-power generation, thermal power
generation and atomic power. As far as other
fuels are concerned, they ar. oil and natural
gas as well as fuel from the forests.

Sir, what has happened till now? A coal
Advisory Committee was appointed some
years ago. It could not meet in 1971 at all. It
met once, perhaps, in 1970, but because of
some other heavy work in the Mines Ministry
the Committee did not meet at all. This is
given in the Report of that Ministry for th,
year 1971-72. There has been lack of co-
ordination, no doubt, between the various
agencies of the Government—not only the
agencies but also at the ministerial level.

I won't say much about the shortage of
power because all of us coming from the
different States know what the position is; it
is getting worse. The industry people are
crying for their own industries, laying off
labour and creating more economic, social
and law and order problems.

On the other side, the small agriculturists
who got motors by obtaining loans to run the
pumps today are finding that there is no
power for them. We, who may be called the
representatives of the States or the people
have to face a very serious situation when we
go to the rural areas.

There have been Plans previously also and
if you see the history ol each Plan, you will
see that the targets were never reached. I
won't go to the earlier Plans. Though it is said
that the power generation during the last two
decades or 25 years has increased nine-fold,
I would like to
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[Shri Yashpal Kapur] know whether we
have kept pace with the industrial and
agricultural growth. I do not know what has
been the basis of deciding the targets of power
generation because nowhere there is a match
with the accepted demand for power and the
decisions and targets that were arrived at for
generating power. In the Fourth Plan, it was
envisaged that the generating capacity would
be increased from 14.3 million kw. to 23
million kw. but the achievement is likely to be
only 20.2 million kw., a shortfall of about 2.8
million kw. What are the reasons for this
shortfall? The main reason, as I have said
earlier, is the lack of coordination between the
various agencies of the Central Governments,
and the Ministries of the Central Government
and between the Central Government and the
State Governments.

Sir, 10 or 12 years ago, certain projects for
hydra-generation projects were cleared by the
Central Government. Money was sanctioned
for them and till today even the excavation
work on some of these projects has not been
completed. The hen. Minister was kind
enough to take some of us, when he called a
meeting of the Consultative Committee in
Srinagar, to see a project in Kashmir. That
project was sanctioned 10 or 12 years ago and
out of the amount of Rs. 35 crores, what we
were shown was only that big earth moving
machinery had arrived and that the necessary
excavation work had been undertaken. This is
one example that I would like to put before
you. And when you talk to the engineers or
you enquire from the Ministry concerned, the
usual reply is: shortage of cement, shortage of
steel, shortage of machinery, labour unrest
and all that. Well, all these things ar, there no
doubt. Our steel production is not enough to
match these requirements in different fields.
The power is the one thing which is  the
life-line, the
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blood-line for every other economic activity,
whether it is a big or small industry, whether
it is food for which also we have again to go
other countries. It is another matter whether it
is du, to drought, this or that but if enough
power was available I am sure our farmers in
all parts of the country—with whatever edu-
cation or training that has been given to them
in utilising better seeds and inputs—would
have certainly turned the corner as far as food
production is concerned but it is unfortunate
that even those who took the courage of
going in for tube wells and other means of
irrigation today are sitting idle.

About hydel power, when there is less
rainfall the generation is cut down. About
Bhakra I know when the new Pong Dam
project is com-pelted they will be putting one
whole river in the Govindsajar. So it is hoped
that there will be enough water in Bhakra for
continuous peak generation of power but
what about other places, other dams, which
have also to supply water for power gene-
ration? [ may quote only one instance, that of
Rihand Dam.

In LLP. there have been many reasons for
power shortage. The expansion of Obra,
Hardwaganj etc. has suffered because of lack
of corrdina-tion. The indigenous producers of
power plant equipment could not supply the
turbines and other equipment in time and still
they are behind schedule. And it took more
than one year between the Ministries
concerned here and the Planning Commission
to decide whether any thermal power
generation equipment should be imported
from abroad or not. I am happy and I con-
gratulate the Minister for Irrigation and Power
for having succeeded in convincing his
colleagues in the Industrial Development
Ministry and the Planning Commission to
agree to the import of plants for some of the
thermal power stations in the country. But I
do not think even what
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has been decided now is going to meet
our immediate needs.

Now we are thinking that there should be a
12 per cent increase in power generation. We
have thought of the same percentage of
increase as in the last Plan but the demand has
gone beyond assumption and imagination. So
I do not know whether the target of 12 per
cent increase in the Fifth Five Year Plan is
going to result in satisfying the needs of
power in this country. So again at -the end of
the Fifth Five Year Plan we will be faced with
the same tragedy as far as power is
concerned, as we are facing today. I would
suggest that we should have a target of 20 per
cent annual increase in power generation for
the Fifth Five Year Plan. Otherwise keeping
in view our past experience I am sure that we
are going to be in trouble as far as power is
concerned.

About atomic power there is a separate
agency to set up atomic power plants and our
Minister for Irrigation and Power has nothing
to do with it. And what has happened to the
atomic power plants. Our experience has not
been too happy. Tarapore has been closing
down often; the Rajasthan project is not on
schedule. We hav, now been told that within
two -months it may start giving some power.

Coming to oil and natural gas, from the
Report of the Ministry for 1971-72 it is not
clear though reading between the lines one
can see that the production of crude has not
been according to the schedule envisaged.
There are shortfalls in production. About
natral gas at many places it is not being
utilised at all- It is just being burnt away.
Offshore drilling for crude was undertaken
and one project was started in Gujarat near
Bhavnagar. The Prime Minister went there to
inaugurate the offshore drilling, but till now
we have heard nothing about it.

[ 23 FEB. 1973 ]

National Power, Fuel 174
and Feed stock Plan-
ning Board

SHRI N. G. GORAY (Maharashtra) : If
you are referring to the AlU-bet project, it has
been abandoned now.

SHRI YASHPAL KAPUR: What has
happened to it? There -was another proposal
for offshore drilling in the high seas beyond
Bombay. We have heard nothing about it. My
friend, Dr. Singh, spoke about forests. In this
vast country so much of culturable waste land
is available. There is some land where, of
course, nothing; can be grown like saline
Land or marshy land. Has any national effort
been made till now for planting trees which
can be used by the rural people or city people
for the purpose of domestic fuel? Will we go
on allowing the burning of the droppings of
animals which are good manure and with
which we can produce a lot more in our
fields? Here and ther, one sees the forest
department taking up small pieces of land for
planting fire-wood trees. And the forest
department, if I may say so, are working as a
fifth estate in this country.

[THE VICE-CHAIRMAN (SHrRI S. S.
MARISWAMY) in the Chair]

Twenty-five years have gone by after
independence” but the conservators of forests
live only in forests, ini their inspection
bungalows and dak bungalows i, the grooves
and heights, where nobody can encroach to
suggest to them any new policy.

I have just given this background to show
the various sources of power and fuel.
Because of lack of coordination they are not
being exploited and utilised fully. They are
not being pressed into the service of hundreds
of millions of people of this country. Apart
from this, as pointed out earlier by my friend,
there is non-co-operation among States,
whether it is regarding river water or whether
it is carrying of power from one place to
another place where one or two States in-
tervene. There was a policy and it
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[Shri Yashpal Kapur] is being talked about
even now that big thermal projects should be
put up by the Central Government at the coal-
fields and instead of carrying coal power
should be carried, but what has happened?
There was a news item and they termed it as
piracy of power.

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): Will you require mor,
time? How much?

SHRI YASHPAL KAPUR: Five Minutes.

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): Take three minutes only.

SHRI YASHPAL KAPUR: All right, Sir.

The power going from Satpura to Punjab is
being stopped on th, way and is being used b,
another State. Well, we have got all the
sympathy for the people and farmers of that
State; they should get a;, much power as
possible. But when the Central Minister of
Power decides about the allocation of power
from a particular thermal station to a particular
State, the intervening State does not allow it to
go to that State. So, there is a repercussion.
The people from that State also ask, "Why
should it go to another place?" So; all these
lacunae are there, no doubt. One State, I
understand, was talking about putting an
excise duty on its river water because that
water i; used in th, lower reaches for
generating power. There have been disputes in
Gujarat in Madhya Pradesh, in Rajasthan and
other States, on which decisions have been
delayed. As every year goes 0", no decision
having been taken, we have lost hundreds of
millions of rupees worth of production,
whether in terms of agricultural production or
in terms of industrial production.

So Sir, while supporting this Resolution, I
would appeal  through this House to the
various State Governments that wherever they
are long
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delays, they should not think in terms of their
State, alone, they should come to agreements
and allow the construction of those projects
which would not only help those States but
others also. If you see, in the balance even if
in any particular project one State loses
something, but if there is another settlement
with another State, there it gets some
advantage. With the goal of a National Power
Grid, the power generated in one State is
going to belong to all the States. I also support
Dr. Singh's observation that we should behave
as patriots and not think of a particular State. I
certainly would stress that we have suffered
til] now in th, supply of generation of power
and fuel, in any shape, because of lack of
coordination among the so many agencies,the
Central Government's Ministries and the State
Governments. Of course, it is for the Ministry
of Power and other Ministers to decide in what
form this coordination should take place.

SHRI K. P. SINGH DEO (Orissa):
Sir, 1 thank my friend, Mr. Khan, for
having  brought forward this
very comprehensive Resolution at a time
when the country is passing through a very
critical time. Since in his Resolution h, has
suggested many radical changes, I should have
expected somebody from the planning
Ministry also to have been present here during
the discussion. Anyway, there are no two
opinions that there has been a shortage of
power and fuel which has been adversely
affecting agricultural and industrial develop-
ment as well as communications. As far as the
shortage of coal, diesel, petroleum and power
is concerned, Dr. Rao surely is not to be
blamed becaus, there are factors beyond his
capacity as Minister of Irrigation and Power.
Power is a very integral factor in the
development of all these three industries
whether it is fertiliser, steel or cement, or
whether it is agriculture because al] these
three form a vicious circle. The reason 'y I
refer to fertiliser, .ement and steel
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was that sometim, back, in August Dr. Rao
himself had issuer a statement saying that power
scarcity was due to non-availability and shortage
of cement. It wa, due to delay in the delivery of
indigenous equipment, inadequate storage
facility in some of the major hydel reservoirs,
use of inferior grade coal resulting in wear and
tear, non-availability of auxiliary equipment, non-
arrival of coal in time at thermal power
stations due  to shortage of wagons and
trouble at the pithead and lack of transmission
facilities.  So it is not as if Dr. Rao is not aware
of the factors. In fact, in my opinion probably
he is the most efficient Irrigation Minister we
have had and at the same time most know-
ledgeable so far we have in ihis country. But his
Department has to deal at various levels, the most
important being equipment and auxiliary and

ancillary equipment which he has to use. Power
generation, transmission and distribution
arrangements are coming from indigenous

manufacturers mostly from the public sector

undertaking. The figures indicate that the
Irrigation and  Power  Ministry has given
orders for equipment for 12.5 million KW

generation whereas they are in a position to
deliver only 30 per cent. This is how
delay has  resulted in the rise cost.
The prices of this equipment have gone up.
Take, for instance, the Punjab project located at
Bhatinda. Because of this delay from Rs. 41
crores the cost has  gone up to Rs. 50 crores
for 110 million KW. They are going to
have  another 110  million KW which is
likely to cost another Rs. 40 crores. Therefore,
unless these bodie, which are supposed to deliver
the equipment deliver in time and unless
the Ministry or the Government take adequate
measures to see that the performance of these
undertakings improves we are going to be
faced with the power shortage for many years to
come. So it is not as if this power shortage has
come because of the failure of the rains last year
or the year before, I would Dke to give you
figures that this shortfall
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in power has been continuing since the first
Plan. In the First Plan the/e was 20 per cent,
shortfall in power. In the Second Plan it was
36 per cent. In the Tird Plan it was 35 per cent
and in the three Annual Plans after 1969 it was 38
per cent. So this just reflects that either there is
inefficiency or there is lack of effort to bridge the
gap. Therefore, it is no use giving excuses
for drought to failure of rainfall. This
will not hold gpod because our planners or ou,
engineers should have designed these projects
taking into accounts th, fact that we are in the
Tropics where the rainfall and monsoons are
very erratic. It takes a very simple geographic
knowledge to know this. If we had known this, I
suppose we would not have been in the position
in which we find ourselves today. Then the
reason attributed by one of Dr. Raos col-
leagues, our present Home Minister when he
was Minister for Health and Family Planning, is
technical and administrative delays. Speaking
at  a seminar, he said that red-tapism was the
reason for the delays in power generation and
the sorry state of affairs to-day. Then, Mr.
Narayan Rao, President of the Central Board
for Irrigation and Power, in the same
conference has attributed the reason to inadequate
finance for power generation and also to
diversion of funds by the State Governments
which had been meant for power generation to
rural electrification and such  other agencies.
That is why I was wondering that if we had a
representative from the Planning Ministry here, it
could have contributed to this discussion in a
mote worthwhile manner, because now Dr. Rao
has to pass on all this information to the variou
Ministries as it is beyond his purview.

Now, Sir, ye know that in this com *.ry
three-fourths of our land mas, is without
adequate facilities either for irrigation or for
drinking water. Two-thirds of our water
potential is iiowing into the sea which we
have not been able to harness even 25 years
after independence. At the moment, we have
been able to give o, paper
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[Shri K. P. Singh Deo] only 19 to 22 per
cent assured irrigation facilities to our farmers.
It is no wonder that agricultural production
has gone down and it has had an adverse
effect on industry a; well as on our national
income. All those grEat slongans of 'garibi
hatao' and social justice will be nothing unless
we raise our production, for which power is so
essential.

Without going into other details, I would
only say that I cannot agree with my friend,
the mover of this Resolution, when he seeks to
introduce a new body to co-ordinate all this.
We have enough bodies at present from the
Cabinet to the NDC and the Planning
Commission and then the States also have
their Planning Boards, who can have links
with the various Ministries and Co-ordinate all
these things. There is no need for another
advisory body to the Cabinet, as he ha;
suggested. In fact, I think, there are more than
enough advisory bodies to the Cabinet now
functioning. So, I would say that the
Government should take steps to see that the
public sector undertakings and other ma-
nufacturers who have been asked to supply
equipment for hydel, thermal and nuclear
power plants, do so according, to the time
schedule that has been fixed, and improve the
working of these bodies, so that the cost of
delay is kept down. The most important thing
is to identinfy the locations where these
thermal, hydel or nuclear power plants are to
come up, and implement them quickly so that
without further loss of time we will be able to
generate enough power. And as his colleague,
Mr. Dikshit, said in the conference, red-tapism
and administrative delay should be cut down.
Then I suppose there will not be any necessity
for a nfew body to advise the Cabinet. Thank
you.

st i faz (gfamm) @ 37-
AT WEAT, WEATAF AEET A oA
wre fronft & = @ avr AR
TEA &1 6T faemar & e T o s
e § fr o7 f g aieelY d=rdfr
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ZISAT FY & TG F ATEH GHAT FOA AT
® | AT iRy 4y W gEn
A § IAH IFW AW AT A AAT AT R )
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F WA FIA A L AG FT AHATE AT
T AL H WG AT OF AW ZWAT £
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HTg 98 @Al F7A ar4T g, qE A
FICETA F FTH FTGTET, TS FTC@TFATT
g1 a1 e wram & ar g€ et w
SEARTA FTA AT ZY, THAT FUT AT 2T
UF REHA FAT & WIT GAW I07 F WGw
Fear & ) afEw wF avg f a9 W
AT § A ST A1 fRar ar awar &
ag 11 fasrery £ FHY & a7 T ¥ A
# um fromy & fF 3w we1 oaw 3
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AT &0 aFT |
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AT qrfear & dura, 27 & T 9T
# fawreft far #0 F fg 24 o =g
ot ufe €Y, s s fgrgeam smome g
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grory oft A7 wrar &, fewrer wdw o a9
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1200 UHo g0 F whw & 7 F |
T T & T8 A THIH qAT FA1ET FY TE
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HAX TATRT FH) T WINT AT ISET 9%
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W@ F IOC 50 § 60 wfww TF
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TrF @ &Y wE § W ag gfomn a5
gt #1 faerdT anfas ST & ot =t
G A oSr" &1 avEET 47 froeEy arfaa
FTAT 2 | AfeA w9 wF 7A@ f e
faoreft dar e #1 Wfaa A 72t
&1 9 AT AR a7 AFATZ |

WE TF THA FT A § 5T G907
F weET e A1 g1 97 fa=r fe
T TR AT | I ANY FEaAE fawHr F
famusii &1 ag «@ a1 fF wmEsr ¥
Tl (et G2 gt fomsn gy e
q¥ &7 9T G FT qEA | A7 g6
ST GAT AN AE IH G F Fo 4 @9
ST WL T I § 9g AV AE1 77
FHT | IF T At @1 Fw4 4
AT A% TE W gg hEen fEar
war 5 faeeft 1 fawedt 3= o =@
OF AT T FTLETT A F Fq0FT AT
arfe fast 1 g v g1 &% | AfE
oTsr aET SwE w7 gfeawr & & oew
aa ¥ A § R oa § faoe gar
4 & 39 faset & agy awr frem
faedl AT A9 FT FT FT FICGEAT 7
FTAT & | A FT A G FT FTCAAT 2
a7 gfamn 913 T & fa azq =
¢ Fifs 9@t o awdme T & W=
T2 A1 @dr A1 G F o agy e
g | W EH AT T GEET F1 FEe
TEAT 2 A1 @1F WY (Aot 1 w6 1
QI FAT ZRT AR et Fogww @
qfeqT dz T AT 2, 3% [ aE F
fareit 3T it arfw Sdr & damEme
FFIAT AT FE | TH q9E q ST ACHC
F fau faset o am @7 &7 s
g\ 9g ar gure qre fresr dar ww
ar w4y, afe frewr £
aua F &I ufF F9 97 F W a9
q TGS F A A= g T FIR fEAT A%
Gl @ W AR wmAw A @ @
A 9= el @t aw gar A F aF
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WY gH 39 quq 74 faser dar 7,
a1 IHT 3197 W 39 H e sarar a9
q3T FX FEHA 9 AT T FH T AT T
feama =amd A1 37 &€ @Y w0E "
ST F )

4 P.M. )

s fasrel #7 da1 Fe A7 wfFE
FEMT eI §, qgt fawer &7 @ F7
g A1 wiE A7 aga = g | H
gl & sz fasredt & a0
ST wifser gaTdr Az wurar & | faerey da
w7 7y i F9 F ) fEe qeer dar
7 A1 s F AL F 91 FEifaE qrE
2O F oAl ¥ W AT w2ud #1140
gresafees 9T wEwe § frewt
srafREar 21 510, g9% 317 7 47 fa=r
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%, 7% 7E (F a6t 7 a9 F FHT T AL
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Fy Y 7E7, 4% F T A qg Q@
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& AT W AT A R w
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TH ATH AT FAT AMEU | fHA AT
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FF Gt & 790F 399 G £, @ F
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WA, AR W FE A AEN 2O
affq FvEe I R W SATET AT
FE § 98 °9 41 ¥ s g fw

FT ZHA AAATEAATE §, I FIAATHT
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S fF R A T 9iwE v, g9 ol
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a1 92 AT 59 F1 urEAaFar g o3
ZWEA FT OEH QU FL|

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY); Mr. Goray.

SHRI N. G. GORAY: Sir, I want to thank
my friend, Shri Magsood Ali Khan, for
focussing our attention on this very vital
issue. Sir I must con-gatulate him also on his
very comprehensive and constructive analysis
of the subject, and I hope that when the
Minister replies he will be in a position to tell
us very frankly as to what is possible. Even if
this Resolution was unanimously passed by
this House, and Sir, I am afraid that in spite of
the fact that my friend, Shri Y. P. Kapur,
threw all hig;  weight behind
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this resolution and all the Congress M.Ps.
have blessed this resolution, it is not likely to
be implemented at all because it concerns so
many authorities which are already well
established and I do not think that it will be
possible for them to agree to this proposal that
all their activities should be controlled or
guided by a single authority which will give
them the necessary directions. Still I see that
this is very necessary and I entirely agree with
the mover of the Resolution that unless such a
comprehensive authority is created, it would
not be possible for us to deal with this crisis.

Sir, in thig connection, I would like to
remind this House that it was perhaps Leni,
who defined socialism as Soviets plug
electricity. Very strange it sounded at that
time. But now we can see that as we advance,
as we try to develop industrially, as we try to
develop our small scale industries and even
our agriculture, at every footstep w, have to
depend on electricity. "Without that it is not
possible to make any progress at all. That is
why we are finding that in spite of our esti-
mates of the likely demand, we fall short in
supply and the or, electricity w, produce, the
demand always outstrips the supply Sir, this is
going to happen and I do not know whether
the brave estimates that have been submitted
to us by the Ministry of Irrigation and Power
will convince the Government that unless
sufficient funds are placed at their disposal,
whatever Mr. Rao may think and whatever he
may dream, it will not be possible to realise
them in practice. Mr. Rao is a dreamer and I
am glad that he is a dreamer. Many people
ridiculed him for hi; project on Ganga and
Oauvery. But 1 wa; one of the earliest to
congratulate him on that and I even called
him the modern Bhagirth. Such dreamers are
necessary and he has placed before us a
perspective  plan of development of
electricity. I would certainly urge upon th,
Government to consider it in depth because if
really they want India to progress rapidly,
industrial de-
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velopment to take place and our
agriculture to prosper, then without

. sufficient supply of electricity our
ideals ar, not going to be realised at

all.

Sir, what is the present position? It is very
unfortunate that we are faced with a very
serious drought this year. The Minister is in a
very unenviable position. He could not help it.
But is that the only thing? Drought is certainly
there and it is something that we cannot help.
But we know that in a country like India,
drought is not a strange phenomenon. It is a
common occurrence. Every two or three years
there will be drought and every two or three
year, we ghall face shortage of electricity,
generation of power. It is bound t° happen
because 45 per cent of our electricity is gene-
rated by hydro-electric projects. That is the
estimate that is given here in this Economic
Survey. Now, if that is so, then is it not time
that we thought of sojne alternative arrange-
ments? And those alternative arrangements are
thermal power and atomic power. Now, there
also you will find that thermal power is not
being generated a; it should be. Just now my
friend cited the instance of the Tatas. I know
that in thi; House the name of Tatas and Birlas
is anathema. But let us not forget th, fact that
if the House of Tata, is capable of functioning
of 85 per cent of its capacity and if our
thermal power stations are working at about
65 per cent capacity, it is time that in spite of
all the prejudices we have, we wak, up and try
to understand why the Tata-managed thermal
power stationg give 85 per cent of production
while we are lagging far behind. It is no use
always trying to find fault with this monopoly
house or that monopoly house. What we are
concerned with is production and, therefore, I
would appeal to the Minister to find out what
is wrong. And Mr. Tata has said in his
Address that the only thing that makes a
difference is the proper maintenance. Not only
your thermal power stations but also your teel
plants,
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your coke even batteries—everywhere —you
will find that we are not keeping the
maintenance and therefore, our production is
suffering.

Why is it that even the Tarapore atomic
power station is not giving ,s the power that is
expected °f it? Why should it be so? The best
of our scientists are there. There is no
question of our under-paying them or
anything lik, that. We try to keep them a well
a5 we can. Now, in spite of all this, why is it
that every fifteen days, every month or every
two months we find that there is something
wrong with that atomic power station? Why is
it? And I am quite sure that if the Ministers in
charge of Irrigation and Power, Atomic
Energy and fuel and petrol sit down together
and try to solve this problem it is certainly not
beyond their capacity to find a solution. I was
surprised when we were told that the atomic
power station at Tarapore is not producing
sufficient electricity but yesterday—if the
reports are to be believed—the Prime Minister
said "nothing of the kind; it is giving us maxi-
mum electricity and there is nothing wrong
with th, Tarapore power sta,. tion". Now, who
is correct? Either the Prime Minister is correct
or those who are giving us information
through such books as this Survey. Or, most
probably, the Prime Minister has not been
briefed correctly. I do not know what th,
correct position is. But we know it for a fact
that the atomic power stations and the thermal
power stations are not generating, are not
supplying the electricity lhat is expected of
them. And I am quite sure that without taking
very drastic measures it will not be possible.
If more attention i paid to these things, they
will start working at a better rate.

Then, I would like to ask one question of
the <'Minister of Irrigation and Power. I it
not a fact that because of the disputes that are
endlessly going on about the sharing of
waters of our rivers, many of the projects are
held uP? Only a few days back I have
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got a brief froy, the Mabharashtra
Government in which they have said that no
less than ten hydro-electric projects are
awaiting clearance from the Central
Government. Take the case of the
Narbada. There are any number of similar
other cases. Why is it that in spite of the fact
that we know that we must get electricity and
that the Narbada has very great potential SXJ
far as electric power is concerned, these
problems are not being solved? During the
last 20 to 25 year; how much money have
you wasted? Crores and crores of rupees have
been wasted, crores of rupees worth
electricity has gone down into the
Arabean Sea because we could notrake a
decision. You are talking of drought, you

are talking of shortage of food, shortage of
electricity  and still the Godavari water
dispute is continuing, the Krishna water

dispute is continuing and the Narbada water
dispute i not settled. Why? I would like to
appeal to such energetic and dynamic people
like Mr. Yashpal Kapur to pay less
attention to winning seat, in the Assembly and
Parliament and pay more attention to these
things. It i" this thing that we want.  The
dynamic people like him should try to solve
these problems and see that the wheel start
moving. Thig is what is wanted. Fortunately
the new Minister incharge of Petroleum is
also there. I would like to ask him hat i
happening to the Aliabet project. When I
was in this House, Mr. D. R. Chavan who was
the incharge nf this Ministry, said that the
drilling  has started and the results will he
known within ¢ix months. That was two years
back. We know that nothing has come out
from this. You talk of the Bombay High- I
may tell you thqt so faras the
Bombay High is concerned, the rigs that
w¢ have asked for have not reached Bombay
as yet. They may be somewhere on the High
seas. And even there I would like to warn you
that even if we succeed in Ending oil below
down in th, Sea, it will take years before w,
can really start exploiting it. I would like to
remind this House that England has tried this
in
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the North Sea, they have got enough oil down
there but there are any num. ber of difficulties
before they .an start utilising it. So, it is not as if
when you dig oil in Bombay High the question
of enough supply of crude will be settled. It is
not so. It will take years and the rat, at which
we customarily progress is well knov/n to
us. If other countries take one year, we take five
years. And if that is the rate of our progress,
even by the end of the next Plan there will be no
more crude from the Bombay High. So,
this is not question to be newly understood. The
situation is well taken, well understood. We
know where the bottlenecks are, how the
production can be improved. W, know that pro-
duction must be improved if we really want to
make any progress so far as industrial and
agricultural ~ development is concerned. We
know all that but the only question is that we
do not know how to implement it. Therefore, I
really want to extend my sympathies to Mr. Rao.
As an engineer he knows that these things must
be done but there are so many bottlenecks in
the way that he has not the strain to break all the
bottlenecks and go ahead with the
programme.

I hope that this Resolution which points out
a way, this Resolution which has the backing
of the entire House, for which we are thankful
to our friend in bringing forward before the
House, will mak, the machinery of the
Government move. | hope, Sir, it will move
in the right direction and we shall start
dealing with this problem in right earnest.

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): Sir, I must thank
the distinguished mover, the hon. Mr.
Magsood Ali Khan, and the various speakers
who have participated in the discussion. We
have had a very high level discussion and
some very useful suggestions have been made
and I really got a very good view of the whole
problem of power supply in the country. The
purpose of this Resolution is to set up
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a National Power, Fuel and Feedstock
Planning Board but the discussion has
covered many other aspects which are side
issues no doubt, but which are very important
in the consideration of such a Planning Board.
The discussion ranged from types of
generation to the quantum of power that is
available mow, to the shortfalls at the end of
the Fourth Plan and to what should be the
target in the future plans and so on including
the ne.d for coordina. tion at various levels in
order to achieve and ensure full power supply
in the country.

I will briefly comment 021 these va.ious
aspects and tr, to show what we are doing, in
respect of coordination in this field of power
supply. About the type of generation some
Members have said that more thermal stations
should be constructed, some have said that
hydel power should be accelerated while
some othe.s have pointed 'out that nuclear
power should also be brought in. All these
things are necessary. In fact, at th, present
moment our power system consists of 40 per
cent hydel power and 60 per cent of thermal
power including nuclear power and I expect
that ,s we go along the amount of hydel will
become less and the thermal will become
more and more and in another ten to fifteen
years the nuclear programme will gain
momentum and will form a very considerable
part of our system.

Some Members have spoken about geo-
thermal source. The geo-thermal source i a
very potential field all over the world. Now
the people are thinking there is a large amount
of energy underground and the countries must
exploit this. This is a very important source of
power. There are two aspects here. One is that
there are large pressures under the ground
much more pressure than what is one
warranted by the rate of overburden and these
are considered a, potential areas where power
can be produced on a very large scale at a
very cheap rate. We do not
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want to lag behind in this and we are also
entering the field. There is very great
possibility in Maharashtra in the Konkan
areas and also in the Himalayan mountains.
We have invited a United Nations expert on
geo-thermal to advise us on geo-thermal drill-
ing and how we should proceed about it. We
are expecting him on the 28th of this month.

Some other Members have spoken of sola-
and other form; of energy. They are all very
important for the country because we do not
know at what stage we will have to use them.
So we have to keep abreast of all methods of
power generation. Not only the quantum of
power must oe there but it must be produced
at a very cheap rate. We cannot depend
entirely on one particular source and that is
why we have to keep abreast of all sources
and methods.

So far as th, quantum of power is
concerned, I would like to submit that this i* a
Yy important aspect. The quantum of power
that we will have at the end of the Fourth plan
is 20 million kw and I expect there will be a
shortfall of 3 million kw. Twenty million kw
of power for a big country like ours is utterly
inadequate. It is already evident how the
whole country is suffering because of shor-
tage of power. We know how this shortage of
power is not only causing grave concern but
actually retarding the growth of the nation in
various fields. Careful -calculations have
shown that in the Fifth Plan we should go in
for another 20 million kw at least o that by
the end of the Fifth Plan we should be having
not less than 40 milli'on kw of power in the
country. Many people have felt sceptical
about this and have asked how we can get that
much amount of power, where are the
resources, wher, is the capacity and so on. But
that is not the point. We have' to meet the
challenge of the country. Our population is
not static; it is going up. From the 550 million
today it will go up to 900 million at the
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end of this century, that is, 2000 A.D. If you
want to provide all these 900 million people
with employment and with the necessaries of
life, you must have powor and I expect that
we shall need at least 200 million kw of
power by ihe end of this century. From the
present 20 million kw in 1974 we have got to
go up to 200 million kw by the end of the
century. That is absolutely essential and that
should be the target for the nation. I want to
submit that this power plan should not be
done on the Five Year Plan basis. A five-year
period has no meaning for planning power. It
should be a continuous process. It should be
going on from year to year. The whole
planning must be far ahead” at least ten years
ahead. The ultimate idea is that we should
reach the 200 million limit at the end of the
century. That is tho least we should do. In this
connection I would like to submit that
countries like the USSR have got 200 million
kw 'units today and America has got 400
million kw hours even today. I am not aiming
at these figures. My very humble aim is to
have per capita 400 to 500 kw hours at the
end of the century. We have got only 90 kw
hours today. Therefore, I submit that the
House must be fully aware of our targets inl
the Fifth Five Year Plan and for this decade
and ihe target by the end of the century. That
is how we should proceed. It should be
continuous. There is no question of doing
anything on the Five-Year Plan basis and
snapping it. In fact, this is one of the concepts
that have come in the way. One reason why
we have got shortage of power is due to the
fact that we have got this targe*: of Five-*
Year Plans. That is why the power shortage
has occurred.

Another important point in this connection
to be remembered is that power planning in
this country is managed and power is
generated by a number of agencies like the
State Electricity Boards and the various other
organisations. At the Ceritre
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in the Ministry of Irrigation and Power there
is practically no central generation. We have
just got one or two stations. We hav, gpt the
Badarpur power station in Delhi. There is the
Salal power station in Jammu and Kashmir
State and the Loktak power station in
Manipur. There i no other central generation
of power. The generation of power is entirely
with the States. We have got a little bit of
atomic energy and a little bit of power unde,
Ministry of Mines. Otherwise, we have got
very little at the Centre. Therefore, the
question really is—and it is a very important
point—whether we can leave the further
generation of power to various agencies like
this. W, haVe studied the other parts of the
world and we find that every country has got
a generating board. For example, in the
United Kingdom there is one generation board
for the entire country. Generation of power is
managed by one organisation. Also, transmis-
sion. Of course, distribution is done by vai-
ious agencies. Likewise, we should have one
board, but in view of the fact that w, are a
large-sized country with differing
characteristics, we are trying to put up
regional generating boards in the different
regions of the country. We have five regions,
viz., North, South, East, West and then either
South-east or North-east. For these five
regions we propose to have five generating
boards. They will be responsible for the
generation of power in that area, for the co-
ordination of power in that area and for the
whole planning. Everything will be on the
basis of self-sufficiency fo, these five regions.
It is only on this basis that e “" hope to build
it up. There will be on, central agency at the
Centre which will co-ordinate their activities.
The necessary norms and other factor, which
will arise by way of advanced designs and
other types of co-ordination that is necessary
to run these various units will be done by the
central agency.

Some such arrangement has got to be
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made if we want to deal with the aim of high
power generation. At the moment, I think as
the hon. Member, Shri Yashpal Kapur, has
said, we are having a certain amount of
difficulty in trying to have uniformity
throughout the country or a unified power
generation because some State; think that
hydro power in the State is a source of their
own and they should get revenue out of it. It is
a kind of habit with our people, but as time
goes on and as we develop more ana mo e co-
ordination, I am sure the country will respond
and agree to the generation being entrusted to
the regional boards in the various regions. Of
course, distribution will be the responsibility
of the State Governments. That is, the States
will be responsible for the distribution of
electricity. There is a little correction I wish to
make. Some hon. Membe s have said that
Trombay is the only power-station in the
country which has been doing well. While I
congratulate the Trombay people for doing
well, I would like to say that this is not the
only one power-station; there are a number of
other power-stations in the public sector
which are doing well. For example, in 1971-
72, Trombay had put in 5725 hours,
Amarkantak 6720 hours, Panki 6140 hours
and Kotha-gudam 6040 h'ours. There are a
number of power-stations which have done
well; there is no distinction between public
and private sector stations in this. I quite
recognise that we must improve our working
hours. We gene, rally expect that 4500 hours
are good. But there are a number of places, in
Eastern India, in the DVC area and in West
Bengal area, and some in Bihar also, where
the power-stations are working less than four
thousand hours. Wp are taking every step to
see that the gap is filled up and that the
number of hours of availabilits® of power is
improved.

About  coordination  about  which
something was said as to what is the type of
coordination that we STe having and whether
the power system
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in the country is not suffering for want of
coordination, I would say that that is a very
important question. I think that is the main
idea of the Resolution which is before the
House for discussion. We have carefully exa-
mined. What is the type of coordination that
we are having now? And what is that we
should have further in order to see that the
power supply in this country is put on a safe
footing and it serves the people to fulfil their
requirements?

Before I go on to discus” the various types
of coordination, I must also mention about the
power shortage in th, count y. It is very
unfortunate that we are passing through very
difficult times. Actually, the power shortage,
as we calculated it in November, was about
25 million kwhs. a day. Now, ths shortage has
increased to 35 million Kwhs., the reason
being that th, demand has gone up by 5
million kwhs. and the availability ha; gone
down by 5 million kwhs. with the result
power shortage has increased to 35 million
kwhs. a day. And this i bound to be there till
about May-June, when we are expecting
much better rainfall, better flows in the rivers
and also that the hydro-elect ic reservoirs will
be full, and we expect quite a number of
thermal stations also being completed.

Now, when I am on that subject, I
should accept that a large number of
projects are lagging behind, and these
power-stations are located under rari-
ous Government agencies, they are
not connected with the Centre. To give
an example, about the Idikki Project,
one hon. friend from kerala said
that  there was delay in  sanc
tioning. It was sanctioned
long long back. Unfortunately,
due to some reasons jt has lagged be
hind very much. Some of these big
power porjects that are lagging be
hind are on the final stage. And all
over the country, we have got very
big projects lagging behind, with the
result the Kalpakkam Project at Mad
ras has also fallen behind. We expected
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Fourth Plan. At Rana Pratap Sagar, the first
unit is coming up, the second unit is lagging
behind greatly. We are trying to reduce the
shortfall as much as possible. I expect that at
the end of March, 1973 it would be over 18
million and at the end of March, 1974, 20
million. We do not want to allow it to fall
below this.

I would like to take this opportunity to
appeal to all the State Governments to put in
all their best efforts. Whatever they want by
way of additional financial assistance, that
also we will give. We must realise that it i
very important to complete these projects. In
fact, I am very glad that this :.-7.ar the
Finance Minister has given some additional
assistance, financial instance, outside the Plan
provision for some of these projects, to
accelerate these projects. Those projects a:e in
an advanced stage of ounstrur tion. What I
would submit is, I would appeal to the
respective State Governments to take it as
their responsibility. There iy no use simply
saying that we lave fallen short of power. The
mis-ake lies on all of us. The State Gov-
ernments must take steps, actually nust work
three shifts a day, round ;he clock, and see
that some of the projects, which are falling
out, are nade up: I think that way we can
accelerate and reduce the delay in he
completion of some of these pro-ects.

Now I would deal with the type of
oordination we ar, having at the lifferent
levels. The first one is about wal supply, coal
to be mined and hen brought by train to the
various lower stations. I accept there has een
some trouble and ther, is still ome trouble
about coal supplies. Ac-jally our power
stations do not have s much coal in stock as
they should ave. Generally our criterion is
that e should have coal for two months >r
every power station whereas we :. hardly
having coal for 10 days « 15 days. Now we
are taking a

[ RAJYA SABHA] National Power, Fuel 200

and Feed stock Plan-
ning Board

number of steps towards co-ordination.
Recently there has been established what is
called the Standing Coal Linkage Committee
in the Ministry of Mines in which th,
representative? of the Irrigation and Power
and the Railways get together. They determine
from which coal mines the coal has to be
moved to a particular power station. S'o there
iy this Standing Coal Linkage Committee.
Mow the recent taking over by the
Government of all the coal mines, I am sure,
will accelerate the production and unfailing
supply of coal.

SHRI N. G. GORAY: Have you got captive
mines?

DR. K. L. RAO: That is an important
question. That we do not have unfortunately.
I personally feel that we should have some
captive mines.

SHRI N. G. GORAY: With the
nationalisation of coal mines you can have
some captive mines.

DR. K. L, RAO: I quite agree that for big
power stations like the one for 2 million KW
that we are thinking of setting up at Satpura
etc., which are intended only for consuming
coal we should have ouch mines. I personally
feel that is a very great advantage because
then the people can take the responsibility
and not make noise every time. Now
whenever the power supply goes down they
attribute it to coal shortage.

I think it is a very good idea to have
captive mines. Madhya Pradesh has been
asking for it for quite a long time. I think it is
high time that we should give serious consi-
deration to that suggestion.

What I want to submit is that so far as co-
ordination in the coal sector is concerned
there is the Standing Coal Linkage Committee
all the time sorting out at which station coal
must be supplied. Now the nationalised coal
mines must be an incentive in that direction.
And as hon'ble Mr. Goray said, if we add
further the captive mines also, this will ensure
fairly good supply of coal. We have got to be
careful, I agree because in
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the recent months output of power was
reduced for want of coal and we had to run
about quite a lot between the various
Ministries and so on.

Transport of coal is very difficult because
our railway system is very, very limited. And
in view of the fact that Indians have got the
habit of travelling excessively—it is the
Indian habit—therefore, the goods do not
move so smoothly. So there is trouble of
transport. So for this al-.o we have
established in the Railway Board a Control
Room in which the repreientatives of coal, the
Ministry of Irrigation and Power and the
Railway Board are joined together. Every day
they discuss and sort out' these problems. So
that is another co-ordination unit that we have
established at various levels as the mover
himself suggested.

Then there is another unit that we have got
between the Heavy Electri-cals and the
Ministry of Irrigation and Power. A
representative of the Ministry of Irrigation
and Power is a Member of the Board of
Directors of Heavy Electricals. He is
supposed to have close contact with the
electrical equipment that is produced. Many
hon'ble Members have said that the
equipment must be watched and if the
delivery of equipment is not in time we
should take steps to see that the country does
not suffer because of that. I entirely agree
with that aspect. In fact as soon as we know
the final figures of power that we are going to
have at the end of the Fifth Plan we must see
that the equipment is delivered on schedule
otherwise it becomes very difficult because a
thermal station has very large number of
parts, nearly 16,000, which takes very long to
assemble.

Therefore, the delivery of the equipment
must always be on schedule. Otherwise one
will very easily miss the target, especially
when we have got such a big target as we
have visualised,—doubling of power pro-
duction at the end of the Fourth Plan. I
entirely agree with the hon. Members
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that we must take steps to ensure greater co-
ordination between the Ministry of Irrigation
and Power and the Ministry of Heavy
Engineering who are dealing with the
manufacture of this equipment.

Then we are going to strengthen the
Central Electricity Authority. One of the
proposals we have got is to strengthen the
Central Electricity Authority. It is under very
serious consideration. We want to strengthen
that organisation to make it really a first-class
technical organisation as also a co-
ordination organisation.

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): Would you require more
time?

DR. K. L. RAO: I will take another few
minutes.

Then I want to submit that the hon. Prime
Minister has set up a group of the concerned
Ministers—the Minister of Irrigation and
Power, the Minister of Finance, the Planning
Minister who is the Chairman, the Minister of
Heavy Engineering, the Minister of Railways
and so on—to discuss the various problems of
power and see that all the bottlenecks are
resolved then and there. Another point is,
perhaps hon. Members are not aware that the
Central Electricity Council at the Centre has
15 Members of Parliament and the various
Ministries are represented there and some of
the State Ministers are also its members. It
meets from time to time. I think we must meet
more often.

SHRI YASHPAL KAPUR: When did you
meet last?

DR. K. L. RAO: We met last a few months
back: I do not exactly remember the date. I
think the terms of reference have
unfortunately said that it should meet at least
once a year. That is perhaps the reason why
there is some lapse. I think it should meet
once in three months. I will see to it.  That is
a very good body
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where non-official advice can be had. The
Ministers of the States are there. All the
Ministries and the Planning Commission are
fully represented; everybody m there. There
we can discuss very thoroughly the power
supply, the power problems and so on. I think
it is a very good committee and it will be very
helpful.

The hon. mover of the Resolution has said
that this recommendation ira on the lines of
the Malaviya Committee Report. I understand
from my colleague that the Malaviya Com-
mittee Report is under very serious
consideration and they are going to take some
steps on that basis. I would submit to the hon.
mover and others that every step is being
taken by way of trying to get better co-
ordination at the various levels in the power
sector and also in the fuel and other '-ectors. I
am thankful to the hon. Members for their
very learned participation in the discussion. I
would request the hon. Member not to press
his Resolution but kindly withdraw it. I can
assure him that every effort will be made to
see that power supply in the country is not
retarded by any lack of co-ordination. Thank
you.

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI D. K. BOROOAH):
Mr. Vice-Chairman, Sir, it has been a very
useful'debate and we are all grateful to the
mover for giving this opportunity to this
House to discuss a very important and urgent
matter. My colleague, Dr. Rao, has provided
all the explanations needed about this
situation and how to rectify them. My
Ministry also comes, in a small way though,
into the picture.

Although there has not been a basic
shortfall in our production of petroleum
products, there has been a big strain on our
fuel oil because many of the cultivators in
many parts of this country, particularly in
Punjab and Baryana, have switched on
to
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diesel generating -jets because there , has
been a shortfall in the supply of electricity for
agricultural purposes. I quite agree with the
honourable Member who moved the Resolution
and other Members that we need a coordinated
programme of development of energy in this
country. There is a committee under the
chairmanship of Prof. Chakravarti, a member
of the Planning Commission, which is
considering this problem. In fact, they also feel
that we should take a more comprehensive
view of the power situation in this country.
Whether it is through this board or by
consultation, that is a matter which hsn to be
considered. There is also a recommendation of
he Malaviya Committee about coordination of
some type or other. That has also to be
considered very carefully. But there is no
escape from the fact that we have to take a
comprehensive view and a long-term as well as
short-term view, an adjustment of the long-
term and e-hort-term arrangements, in order
that our progress and development may not be
retarded by the shortfall of power. Mr. Goray
and also Mr. Kapur referred to the production
of crude oil. It is true that the demand and the
requirement of the country, so far as rjetroleum
products are concerned, is increasing by leaps
and bounds and we have not been able to keep
pace so far as production of crude oil is
concerned. It is a fact now that unless you go in
for offshore drilling, we would not be able to
produce as much oil as we would require. And
offshore drilling is a matter about which we
have hardly any expertise. It is a new way of
exploring oil and the entire expertise is
confined onlv to a few countries of the world.
So whatever we do, we have to do like other
countries which are doing in cooperation and
collaboration with some of the more advanced
countries. We are trying to do that. But, as you
know, in such matters it requires a lot of
discussion, a lot of consultation. A lot of pros
and cons have to be considered. We are at
present discussing these matters
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although it is difficult to say what
conclusions we may arrive at. Butin the
meanwhile the ONGC is trying to do something
on its own with the help of the Japanese who
have built up a platform for us and that
platform has been somewhat delayed due
to certain defects in the electrical
installation system. But then it is hoped
that it will be rectified soon and before
long we will be able to start our work. As
the  honourable Members have suggested,
today in this country all our development
projects need a very close and, if I may say, a
sharp look because compared to whatever
we are doing now, we have to do better. There
is no doubt about it.  Efficiency is  the
crux of the situation. We have to produce
more and that too as quickly as possible [ am
only bringing to your notice one difficulty.
Now there is shortage of fertilizers all over the
country. Our fertilizer factories have not
done as well as they should have done. There
is no doubt about it.  Certainly they should do
better than what they are doing now.
Nonetheless in 5 P.M. Uttar Pradesh,
yesterday the Chief Minister told me that he
is thinking of imposing power cut on the
two fertiliser factories— one in Gorakhpur
and the other in Kanpur. Ifit is done, I
am afraid there will again be a fertiliser famine
in addition to power shortage. Therefore, it
is necessary that we should have a co-
ordinated view of the entire situation and come
to certain decisions and implement them as
early as possible.

I have an idea that we should put our heads
together . ,

THE VICE-CHAIRMAN (SHRI S. S.

MARISWAMY): Will you continue
your speech .............

SHRI D. K. BOROOAH: I am just
finishing in one minute.
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THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): Otherwise, we will adjourn
at 5.

SHRI D. K. BOROOAH: I am going
to finish. What I was saying was there is no
reason why we should not succeed in
providing energy to the country's needs for its
development.

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY); How many minutes will the
mover take to reply?

SHRI MAQSOOD ALI KHAN: Just two
minutes.

While 1 express my thanks to the hon.
Member:; who have participated in the
deliberations in this House on the Resolution
that I placed before this august House
irrespective of the Party lines, and while I
express my thanks to the hon. Ministers in
charge of power and irrigation on the one
hand and Petroleum and Chemicals on the
other, who have given us the assurance that
the main purpose of this Resolution will be
kept in view and at the highest level utmost
co-ordination will be achieved so that we can
draw up a phased programme by which the
objectives envisaged in the Resolution will be
fulfilled, I respectfully beg leave of the House
to withdraw my Resolution in view of the
above assurances given.

The Resolution was, by leave, withdrawn.

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): The House stands
adjourned till 11 o'clock on Monday, the
26th February, 1973.

The House then adjourned at two
minutes past five of the clock till
eleven of the clock on Monday, the
26th February, 1973.



